In the National Company Law Tribunal, New Delhi Bench
List of Creditors in the matter of Nutrionex Manufaturers Limited
Operational creditors (Government Dues)

Details of claim received

Details of claim admitted

Amount of Amount
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guarante |party? off tion
e
Assessing Authority,
Sonipat (Excise and NA NA 5,048,093.00 5,048,093.00 NA NA NA NA NA 0 NA NA
Taxation Department)
Assistant Commisioner
(Noida Customs NA NA 175,400,000.00 175,400,000.00 NA NA NA NA NA 0 NA NA
Commissionerate)
Noida Special Economic NA NA 4,501,118.00 3,679,81600| NA NA NA NA NA 0 NA NA
Zone Authority
AP Maritime Board NA NA 21,688,223.00 12,971,490.00 | NA NA NA NA NA 0 NA NA
Kakinada
Income Tax Department NA NA 4,752,521,464.00 4,713,150,653.00 NA NA NA NA NA 0 NA NA
EPFO NA NA 223,279.00 223,279.00
Total 4,959,382,177.00 4,910,473,331.00 0




